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                                      PARTICULARS PAGE NO. 

1.  Additional Affidavit on behalf of Respondent No.3 

Municipal Corporation Ludhiana in compliance 

with the order dated 18.09.2024 issued by the 

Hon’ble National Green Tribunal.  

 

 

 

2.  ANNEXURE-A 

Copy of the Master Plan 

 

     3. ANNEXURE -B 

Copy of Latter sent to District Revenue Officer 
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